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IK THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD B:iINCH

AT HYDERABAD
0.A.No, 232/91 Date of Order: 23,6.,1994
BETWEEN ;
J.Jambunathan .« #pplicant,
AND | !

1, South Central Rajilway,
kep, by its General Menager,
Raj lnilayam, Secunderabead,

2, Chief Mechanical Engineer,
South Central Railway,
Rail Nilayam, Secunderabead,

3. Chief Personnel Officer,
South Central Railway,
Headquarters Office,
Secunderabad,

4, Deputy Chief Mechanical Engineer,
Carriage Repair Shop, S.C,Rly,,
Settipalli Post,. Tirupati,

5. S.Vasudevaiah, Chargeman 'B*

HTXR/TPTY, Office of the CDO,
South Central Railway, Tirupati, .+ ResSpordents,

Counsel for the Applicant e Mr,C.N.Murthy for
Mr,.V.Jogayya Sarma

Counsel for the Respondents .+ Mr.,N.Rajeswara Rao for

CORAM 2

HON'BLE SHRI A.B.GORTHI : MEMBER (ADMN.)

HON'BLE SHRI T,CHANDRASEKHARA REDDY : MEMBER (JUDL.)
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IAs per Hon'ble Shri A.B.Gorthi, Member (Admn,) I

The applicant who was working as the Shop
Superintendent of Machine Shop, Carriage Repair Work
Shop, Tirupati has filed this OA seekingla declaration
to the effect that the inclusion of the Sth respondent
for promotioﬁ to Group 'B’' post in the papel ias illegal
and for a direction to the respondents to include the
name of the applicant in the panel for promotion to

Group 'B' post of AME/AWE against 25% quota,

2. The respondents in their reply affidavit
have clarifjed that the applicant though succeeded _
in the written test, did not secure qualifying marks
in the viva voce and hence his name was not included
in the panel for promotion to Group 'B' post, As
regards Respondent No,5 the respondents contended
that though initially they found him eligible for
promotion in the work shop stream)la;ﬁer on they
deleted his name from the panel as his name was

to be included in the CW stream,

3. There does not Sseem to be any dispute

as to the veracity of what has been stated by the
respondents in their reply affidavit, Wwe have

also called for the records and perused the same,

The applicant €¢id not secure minimum percentage of
marks in the viva voce, As the name of Respondent No,5

was deleted from the penel another employeésname

(A.N.Mutalik)was included in the panel.
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4, In the result we see no merit in the
OA and the same is bereby dismissedé without any order

as to costs,

-k £
lT.CHANDRASEKHARA REDDY ) (A.,B,GORTHD)

Member (Judl, ) Member (A3mn, )

Dated: 23rd June, 1994 3

ﬁl vﬂ%éﬂ’ “

Deputy Registrar{Judl.)

(Dictated in Open Court)

sd

Copy tos-

l. General Manager, South Central Railway, Rail Nilayam,
Secunderabad.

2+ Chief Mechanical Engineer, South Central Railway, Rail
Nilayam, Secunderabad.

3¢ Chief personnel Officer, South Central Railway, Head
Quarters Office, Secunderabad.

4. Deputy Chief Mechanical Engineer, Carriage Repair Shop,
S.C.Railway, settipalli Post, Tirupathi.

5« One copy to Sri. Ve.Jogayya Sarma, advocate, CAT, Hyd.

6. One copy to Sri, B. Gopal Rao, SC for Railways, CAT, Hyd,
7. One copy to Library, CaT, Hyd.

8. One spare copve.
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TYPED BY COMPARED BY

HECLED BY . APPROVED BY
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IN THE CENTRAL ADLINISTRATIVE TRYBUIAL
FYCERABAD BENCH ~T HYDERZBAD.
oy ,
THEE: HON'ELE MR.JUSTICE VL.NEELADRI RAO
"} VICE craIRvaxn
\
‘ AND
TEE HON'BLE iR.A.B.G' RTEI : MEMSER(Z) _
AND

THE HOI' BLE I‘-E‘R.’I‘.CP-IANDRA IIUE Rj: REDDY
MEMBER(UDL )

EXD

THE HON'BLE MR.RJRANCARAIAN : MEMBER(L)

Dated: %{’; /64994-

CORBERZJUDGMENT § e

Mot/ RIBE7CIE T No+

| | . In—— .

O.a.No.' 232 (@)
.__I‘...A.No.- (TP, )

Admitted and Interim Directions
Issyed. ) :

flloked
Digposed of with directions

Dismissed.

Dismissed as withdrawn
Dismissed for defaﬁlt. )
Re jected/Ordered. . i






